SCHEDULE |
FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS

OF
SALTMINES TECHNOLOGIES PRIVATE LIMITED
1 Name Of Corporate Person SALTMINES TECHNOLOGIES
PRIVATE LIMITED
2 | Date Of Incorporation Of Corporate Person 08/10/2015
3 | Authority Under Which Corporate Person Is Incorporated under Companies Act, 2013 -
Incorporated/ Registered Registrar of Companies — Bangalore
4 | Corporate Identity Number / Limited Liability U72900KA2015PTC083233
Identity Number Of Corporate Person
5 | Address Of The Registered Office And Principal No.73, Amrit Chambers, III  Floor
Office (If Any) Of Corporate Person Koramangala Industrial Layout Bangalore
KA 560095
6 | Liquidation Commencement Date Of Corporate 13t June 2022
Person
7 | Name, Address, Email Address, Telephone Gururaja Anantha Bhatt
Number And The Registration Number Of The No.306, Kamalananda Residency,
Liquidator ,B.K.Circle, J.P.Nagar 8th Phase, ,Behind
Vishal Mega Mart, Bangalore, Karnataka,
560076
Email: guru@bpuandco.com
Phone: 09008498000
Registration No: I1BBI/IPA-001/IP-P-
02513/2021-2022/13995
8 | Last Date For Submission Of Claims 12t July 2022

Notice is hereby given that the Saltmines Technologies Private Limited has commenced voluntary
liquidation on 13" June 2022.

The stakeholders of Saltmines Technologies Private Limited are hereby called upon to submit a proof of
their claims, on or before 12t July 2022, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: June 17, 2022
Place: Bangalore
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RUPEEK FINTECH PVT. LTD & RUPEEK CAPITAL PVT. LTD.
45/B, Shubham Complex, 1st A Main, JP Nagar 3rd Phase, Bengaluru - 560078

-

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India

ICICI Prudential Asset Management Company Limited

GOLD AUCTION NOTICE PRUDENTIALY
Corporate Identity Number: U99999DL1993PLC054135

. MUTUAL FUND
The borrowers and the public in general are hereby notified that the gold " TARAKK! KAREI

pledged with respect to the below mentioned borrowers will be auctioned on 2 : 5 5
account of non-repayment of dues. The auction is proposed to be conducted HEgtstErEI:l Office: 12" Floor, Narain Manzil, 23, Barakhamba Road, New Delhi - 110 001.

arcict ‘

(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS
OF SALTMINES TECHNOLOGIES PRIVATE LIMITED

i

on or after 28.06.2022 at Plot 45/B, Subham Complex, Ground Floor, Corporate Office: One BKC, 13" Floor, Bandra Kurla Complex, Mumbai - 400 051. Name of Corporate Person gawﬂgEfMT_FggNOLOGES
1st A Main Road, Front Wing BI, Sarakki lndlll(strial Layout, 3rd Phase, Tel.: +91 22 2652 5000, Fax: +91 22 2652 8100, Website: wwwiciciprumf.com, TP — t
J. P. Nagar, Bengaluru, Karnataka - 560078. TR : e ate of Incorporation of Corporate 08/10/2015
‘ . Email id: enquiry@icicipruamec.com Person
: o i} H
List of Borrowers Central Service Office: 2" Floor, Block B-2, Nirlon Knowledge Park, Western Express 3| Authority under which Corporate Persor| Incorporated under Companies Act, 2013
Highway, Goregaon (E), Mumbai - 400 063. Tel.: 022 2685 2000 Fax: 022 26868313 is incorporated/ registered Registrar of Companies — Bangalore
" rnon Notice to the Investors/Unit holders of ICICI Prudential Ultra Short Term Fund, ICICI 4 ﬁggﬁl‘l’t';a}ge'gﬁf;'}\{u’r“n“brzfgf%gggjgte Parsoy UT2900KA2015PTC083233
CHANDRADEV M OIS Prudential Savings Fund and ICICI Prudential Floating Interest Fund (the Schemes) : : _
. i = : Y _ 5| Address of the Registered Office and No.73, Amrit Chambers, Il Floo
ASHOKN TTT688/8 Notice is hereby given that ICICI Prudential Trust Limited, Trustee to ICICI Prudential Principal Office (if any) of Corporate Koramangala Industrial Layou
[ KHADARHUSSEN | ***%*90966 | Mutual Fund has approved the following distribution under Income Distribution cum Person Bangalore KA560095
sx%5%GQ capital withdrawal option (IDCW option) of the Schemes, subject to availability of 6] Liquidation Commencement Date Of | 13th June 2022
JYOTHIP 553 gk ; x Corporate Person
distributable surplus on the record date i.e. on June 22, 2022*:
Persons wishing to participate in the aforementioned auction need to deposit [ [ 7| Name, Address, Email Address, | GururajaAnantha Bhatt
the EMD before participation and should carry valid ID Card and PAN Card. Name of the Schemes/Plans ﬂuantl._lm of IDCW NAV as on Telephone Number And The RegistrationNo.306, Kamalananda Residency, B.K
(T per unit) (Face value June 15, 2022 Number Of The Liquidator Circle, J.P.Nagar 8th Phase, Behing

For more information please contact - 1800 419 8000

of T 10/- Eﬂ.lf:h]“ 4 per unit) Vishal Mega Mart, Bangalore
Sd/- Authorised officer Sd/- Authorised officer - - Karnataka ,560076
Rupeek Fintech Pvt Ltd. Rupeek Capital Pvt Ltd. ICICI Prudential Ultra Short Term Fund Ehmoar:'e:?’(;‘ggg‘%%‘é%%‘éco'c°m
Quarterly IDCW 0.0635 10.7961 Registration No: IBBI/IPA-001/IP-P-
= 02513/2021-2022/13995
SBFC Fi Private Limited Diract Fian - Quarterly IDCW : 0.0761 - 10.9988 8} Last date For Submission Of Claims 12th July 2022
(erstwhile Small B:lsiargEEEFiH:lrd?t IEEIIE II:"?l:IEEE Limited Name of the Schemes/Plans ﬂuantl.llm of IDCW NAV as on Notice is hereby given t_hat'the Saltmines Technologies Private Limited hag
. i - - (T per unit) (Face value June 15, 2022 commenced voluntary liquidation on 13th June 2022.
Registered Office:- Unit No. 103, First Floor, E&B SOuare, Sanual_m Complex, Village Chakala, Andheri- Kurla Road, of T 100/- each)** (¥ per unit) The stakeholders of Saltmines Technologies Private Limited are hereby called
Andheri (East), Mumbai-400059. - upon to submit a proof of their claims, on or before 12th July 2022, to the liquidatod
(A par ul ) o Secuty st (Erorcmen) s, 2002) | Quarterly IDCW 0.1853 1055146 Thefinencel creckors sl bt el roctofabna by lectonicmeens oty A
Whereas the undarsignad being the Authorized Officer of SBFC Finance Private Limited under the Secuntization, Reconstruction of - electronic means.
Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of the powers conferred under section 13 (12) Direct Plan - Quarterly IDCW _ 0.2130 | 105.7033 Submission of false or misleading proofs of claim shall attract penalties.
read with Rule 8 of the Security Inferest (Enforcement) rules 2002, issued Demand Notices upon the Borrowers/Co-borrowers ICICI Prudential Floating Interest Fund Gururaja Anantha Bhatt
mentioned below, to repay the amount mentioned in the notice within 60 days from the date of receipt of the said notice. Quarterlv IDCW 0.0352 ' 104.7877 Date: June 17, 2022 Liquidator
The borrower/Co-borrowers having failed to repay the amount, notice is heraby given to the Borrower/'Co-borrowers and the public - y ) : Place: Bangalore No: IBBINPA-001/1P-P-02513/2021-2022/13995
in general that the undersigned has taken possession of the property described herein below in exarcise of powars conferred on Direct Flan - Quarterly IDCW 0.2002 106.18174
mim/ her under Section 13(4) of the said Act read with Rule 8 of the said rules on the below-mentioned dates. $ The distribution will be subject to the availability of distributable surplus and may
The Borrowen Co-borrowers in particular and the public in general is hereby cautioned not to deal with the property and any be lower depending upon the extent of distributable surplus available on the record Whlrlr unl
dealings with the property will be subject to the charge of SBFC Finance Private Limited. date under the IDCW option of the Schemes. kb
Name and Address of Borrowers & Description of Property(ies) & Amount demanded in # Subject to deduction of applicable statutory levy, if any WHIRLPOOL OF INDIA LIMITED
L0107 MO IBAT NOMIER TaLe 01 e Faasestiun Hotlce (s * or the immediately following Business Day, if that day is a Non - Business Day. , (CIN: L23131PNT360PLLO20063) _
All the piece and parcel of the Property bearing e L : ;i : A Regd. Office: Plot Mo, A-4, MIDC, Ranjangaon, Taluka-Shirur,
Site No. 25, Assessment No. 29, New Assessmant The distribution with respect to IDCW will be done to all the unit holders/beneficial Dist Pune- 412220, Maharashtra
I.hDH_.th_ISH Fﬂ?ﬂlﬁlﬂﬁ_ﬁ: ORES, No. 2;5' Mo. 10511, Katha No. 150 admeasuring East To owners whose names appear in the register of unit holders/Statement of beneficial Tel No.: 02138-650100; Fax No.: 02138-232376
E n’;':_!' 1hi;|5?é "‘rél :E;aﬁjr': s E:?’Egi; West 37 feet, North to South 32.5 feet totally owners maintained by the Depositories, as applicable under the IDCW option of the E‘“ﬂéﬁﬁmﬁﬁc‘m‘gﬁiﬁi
60100, | Vilage, Crianaganeriala ik, Shanrun ﬁnﬁﬁﬁfgfﬁf é'?t;p:'es S e e e A NOTICE TO THE EHAFIEH*DLE!EHEIHEEF;HDIHG 615 ANNUAL GENERAL
: lage, Chi gamangala g, thipura | I ine 5 FIiTy Five
NG s ot anese atni. it | Gama. Panchayat Sarapura Hobi, Anekal Tak | Thousand Five: Hundred It should be noted that pursuant to payment of IDCW, the NAV of MEETING OF THE COMPANY
1. 3rd cross, 4th Main Road, Balajl Layou, | angdore District andproperty boundedasunder | Sixty Only) as on 22nd the IDCW option of the Schemes would fall to the extent of payout 1. NOTICE is hereby given that the Sixty First Annual General Meeting (AGM)
H'ungasannra. Bangalor e Katnataka. East: Property No. 27, October 2021 and statutory levy (if applicable). of Whirlpool of India Limited ("the Company®) will be held on Friday,
EE006A - West : Road, ) o 15" July, 2022 al 1_1:{":' ﬁ.ll.'l_ (I1ST) lhmugh ‘_.ﬂdecn E::unfere_r‘me.":]lher ;_ﬂ.yu:hc:-
Demand Motice Date: 22-0ct- 2071 Morth : Property No. 26, For ICICI Prudential Asset Management Company Limited Visual Means ("VC/OAVNT) in compliance with all the applicable provisions
: South: Read Place : Mumbai Sd/- E’rEgmﬁ_mesﬂidﬁt. ff.ﬂm ["AE;:EI_ arlu:l the FF:luIa_s madet ;h;raqu;; a”%&?ﬁ
Dale of Possession: 15-June-22 : i i isting Obligations and Disclosure Requirements) Regulations,
The Borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem 2 iin;a::ﬁjagf ; S Dy ('SEBI Listing Regulations’) read with General Circular No. 14/2020 dated
b iirplcho , April 08, 2020, No. 17/2020 dated April 13, 2020, No. 20/2020 dated May
G- To know more, call 1800 222 999/1800 200 6666 or visit www.iciciprumf.com 03, 2020 and subsequent circulars issued in this regards, latest being
Place: Bangalore (Authorized Dfficer) — : - : —— General Circular No. (12/2022 dated May 05, 2022 issued by the Ministry of
Date: 17/06/2022 SBFC Finance Private Limited As part of the Go Green Initiative, investors are encouraged to register/update their e-mail id Corporate Affairs (“MCA Circulars”), Circular No. SEBI/HO/CFD/CMD2/
and mobile number to support paper-less communications. CIRP/P/2022/62 dated May 13, 2022 issued by 1hEI$EELJI'i1iBE and Exchange
Board of India (“SEBI Circular”) and other applicable circulars issued in
To increase awareness about Mutual Funds, we regularly conduct Investor Awareness this regard, to transact the business that will be set forth in the Notice of
Programs across the country. To know more about it, please visit hitps:/'www.iciciprumf.com AGM
or visit AMFI's website hitps:www.amfiindia.com 2. The Natice of the AGM along with the Annual Report for the Financial Year
= = = (FY) 2021-22 will only be sent by electronic made to those members whose
Mutual Fund investments are subject to market risks, e-mail addresses are registered with the Company/Depository Participant(s)

(“DPs") in compiiance with the aforesakd MCA Circulars and SEBI Circular,
Members may nate that the Maotice of the AGM and Annual Report will also
be available on the Company’s website at www.whirlpoolindia.com, website
of Stock Exchanges i.e. BSE Limited and National Stock Exchange of India
Limited at www.bseindia.com and www.nseindia.com respectively and also

read all scheme related documents carefully.

HER Layout Branch : : : .
AT .;ﬁs Canara Rank on the website of NSDL at www evoting.nsdl.com. The copies of the Notice
. Bangalore-260102, Ph: 080-2572820080- 25721173 of the AGM along with Integrated Annual Repart for the FY 2021-22 shall be
(A Govermment of India Undestaking] E-mail. cb2673@canarabank.com sent 1o those Members who request for the same
GOLD JEWEL PUBLIC AUCTION NOTICE 3. Manner of registering/updating email address: —
The: under mentioned persons are hersby informed that they have faled to pay off the Members | Members holding shares in physical mode and who have
liability in the loan accounts. Notices sent fo them by Reglstered Post have bean raturnaed :Iallgalidr:lsgin | :‘;qtul;g?:fﬁ: T;?I;Jra’?emliléi?cjal::rﬁ?isa‘;graézisDl;?y'm'ﬂ?i[:}rrlgaig
undelivered fo the Bank. They are therefore requested to pay off the liability and other _ v : ; ? : e ;
charges and redeem the pledged securities on or before 23,06.2022 (date) filing which physical fnrm! g&uﬂ:iﬂm% EE; IWH%
the said sacurities will ba sold by the Bank in public auction at the cost of the bomower at ' Eigﬁﬁﬁﬁﬁ;ﬂ?“ﬁiﬁﬁ menh%ning e naEH‘J"E i
the Bank's premises at 11.00 ALMP.M. on 24.06.2022 or on any other convenient date Enumher and address of the member. self-attested ':':;F"ﬁ" of
2 f'— Ihereafierwithout further nolice, al the absolule discretion of the E'-Ell'lk_ !thE‘ PAM card, and self-attested GIZ;'F'!!' of any document
PRy Ministry of Corporate Affairs ";‘-F’ SI.No| Name of the Borrower Account No. Sanctioned amount (Rs) \{eq.: Driving License, Electicn Identity Card, Passport)
ﬂ‘jﬂ' Esvernment ot India Azadi T | Snehalatha Surana 6538510002287 3,25,000.00 _ |in support of the address of the Member.
o R Arnrit Ka 2 Snehalatha Surana 6539510002295 3,74,000.00 Members iPIease contact your DPs and register or update your
S Mahotsav 3 | Snehalatha Surana £539510002308 2,50,000.00 ‘holding | email address with the respective DPs,
E S 4 Snehalatha Surana E539510002318 3,29,000.00 |ghares in
5 Snehalatha Surana 6539510002327 15,15,000.00 demat form |
i [ Snehalatha Surana 6539510002338 6,02,000.00 4. Manner of casting vote through e-voting:
RE- COEHISlng Cﬂrpﬂrates as NOTE: Amount cutstanding should include all liabiities of the party under old Loans as | | » The Company will be providing remote e-voting (‘remote e-voting") facility
well as any other Loan/cradit facility ta all its members to cast their vote on all the resolutions set out in the Notice
= Date :17.06.2022 Sdi- Authorised Officer, of the AGM. Additionally, the Company will alse pravide the facility of voting
Vﬂl“&d Pal‘tllEl'S lll Challge Place : Bengaluru Canara Bank through e-voling system during the AGM ("e-vating”). Delailed procedure
far remaote e-voting/e-voting will be provided in the Motice of the AGM
NOTICE * The login credentials for casting the voles through e-vating shall be made
e Nt : available through the various modes provided in the Notice as well as
TE Eﬁiﬁﬁf%ﬁf TfststT'rfécgfﬁ?.ﬁjﬁnapmﬁ;ﬁ?ﬂ%ﬁ E:?;Ea.r through _ema_il after successful _registralian of 1|je email addresses,
560100, Bangalore, 1, Rajesh Motumal Golani, residing at A-1003, Krishna Towers, The details will also be made available on the website of the Company.
Kandivali East Mumbai 400101, tha registered halder of the under mentioned shares held 5. Book Closure and Final Dividend:
: in the above said company, hereby give notice that the share certificate(s) in respect of Pursuant to Section 91 of the Act and Regulation 42 of SEBI Listing Regulations,
- _ ** If there is collective power in any sector and everyone's efforts are visible, E‘;ﬁigﬂfﬁg‘::éﬂﬂbs?ﬂgI';‘PJ’:ﬁﬁﬁ:ﬂﬁéﬁ;?ﬁ“‘fﬂfmE’ﬁg‘;ggg?ﬁﬂﬁ;‘?ﬁ;ﬂ the Register of Members and Share Transfer books will remain closed from
\ ﬁ then the pace of change also increases. India’s corporate sector, private lodge such claims with the company at its above refermed address within 15 days from this Lﬁ:ﬁ:ﬂaﬂ; gJ Lt';': 'Iigtui_rz ﬁeﬂﬂﬁ{ﬁ?‘wﬂil; EE‘ Eﬁﬁmﬂﬂfﬁﬁ'%ﬁg
' | sector and social organizations have been continuously adding strength e ﬁiéﬁlﬂﬁﬁéﬂggﬁmﬁﬁﬁﬁHUPIIL‘EIE certificate(s) and no further claim of Z 5 per share for the financial year ended March 31, 2022, subject to
: to the nation’s resolve to build a prosperous and self-reliant India. a» . Cortifieate roTRE—— To—— approval of shareholders at the ensuing AGM of the Company. The dividend
NATIONAL CSR TS dra Riodi NG, No. gl iy iy will be payabie online to those members whose bank details are updated
rime Winister Narendra Modi : ' and via dividend warrants/demand drafts’cheques to the members whose
AWAH DS Too1z3 240 92159-62181 23 bank details are not registered with the Company,
Tooiz3 1745 14070145-14073571 427 6. Manner of registering KYC including bank details for receiving Dividend:
Place Bangalare Sd- | |'» For Members holding shares in physical mode, SEBI vide its Circular dated
NOMINATIONS ARE INVITED FOR NATIONAL CSR AWARDS 2022 Dale - 17.06.2022 Rajesh Motumal Golani 39 hovernber, 2021 has mandated regisiration of FAN, motile number,

email, address with PIN code, nomination, specimen signature and bank
details (collectively referred to as "KYC”) with Company/Registrar and Share
13 Transfer Agent (RTA). Members holding shares in physical form are,

l M PO RTANT therefore, requested to update their KYC with ATA at Link Intime India Private
WhlISt care is taken prior Limited, Moble HEiQhTS. 1¥ Floor, Phot NH-2, C-1 Block LSC, Mear Savitri

Market, Janakpuri, New Delhi-110058 by sending a duly filled Form ISR-1
. acceptance of and other relevant forms available on the website of the Company at

AWARD CATEGORIES

* Four awards for excellence in CSR, based on
CSR spend

Priority Areas

One award in each category is reserved for
Micro, Small & Medium Enterprises

NOMINATION & SELECTION PROCESS

¢ Companies who are required to comply with
Section 135 of the Companies Act 2013 are
eligible to apply

* Nominations are to be submitted online through
designated nominating organizations only

* Selection process involves nominations,
shortlisting of nominations by the Jury, detailed
submission followed by field verification of
shortlisted projects

Nominations are invited
upto 31 July, 2022

loss or damage incurred
as a result of transactions
with companies, associa-
tions or individuals
advertising in its newspa-
pers or Publications.
We therefore recommend
that readers make
necessary inquiries
before sending any
monies or entering into
any agreements with
advertisers or otherwise
acting on an advertise-
ment in any manner
whatsoever. Registered
letters are not accepted
in response to box
number advertisement.”

advertising copy, it is not www.whirlpoolindia.com or RTA at www.linkintime.co.in.
* Five awards for CSR projects in Aspirational possible to verify its * Members holding shares in dematerialised mode are requested to update
i At ; contents. The Indian their complete bank details with their DPs fo avoid delay in receiving the
Districts / Difficult Terrains Express Limited cannot dividend.
. . . be held responsible for 7. Tax on Dividend
* Eleven awards for CSR projects in National such contents, nor for any *» Members may note that the Income Tax Act, 1961 (Act), as amended by tha

Finance Act, 2020, mandates that dividends paid or distributed by a Company
after 1¢ April, 2020 shall be taxable in the hands of the Members.
The Company shall therafore be reguired 1o deduct Tax at Source (TDS) at
the time of making payment aof the final dividend. In order to enable us to
determine the appropriate TDS rate, as applicable, Members are requested
to submit the documents in accordance with the provisions of the Act.

For Resident Members, tax shall be deducted at source under Section 194
of the Act at 10% on the amount of Dividend declared and paid by the
Company during FY 2022-23, subject to submission of PAN by the Member.
If PAN is not submitted, TDS would be deducted & 20% as per Saction
206AA of the Act.

In cases where the Member submits Form 15G (applicable to any parson
other than a Company or a Firm)/Form 15H (applicable to an individual
above the age of 60 years), provided that the efigibility conditions are baing
met, no tax at source shall be deducted.

Apart from the above, since the TDSWithholding rates are different for
resident and non-resident Members, if there is a change in your residential
status, as per the provisicns of the Act, you are requested to get your
residential status updated in your demat account or the physical folio, as
applicable, before the Record Date.

Tax Exemption Forms are available at the website of RTA
www linkinfime co.in.

This notice is being issued for the information and benefit of all the

Mermbers of the Company in compliance with the applicable circulars of the
MCA and SEBI.

For Whirlpool of India Limited

Place : Gurugram Roopali Singh
Date : 16 June, 2022 Company Secretary
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